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Place: Ludhiana 
Date: 17-08-2025                      
        Er. Kapil Dev 

 (Applicant No. 1 in Person) 
                                      aroraengineers@gmail.com 

                                     Mobile: 98720-07872 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

AT PRINCIPAL BENCH, NEW DELHI 

(In O.A. No. 168 of 2024) 

 

Kapil Dev & ors.   ……………………..    Applicants 

vs.  

State of Punjab & ors.     ……………………….Respondents  

Additional submission by the Applicants regarding Email received from 

Forest Department on 12-08-2025 at 8:41PM inviting 

suggestions/comments on Draft Tree Protection Act of Punjab 2025    

 

Hon’ble sir,  

Respectfully showeth,  

The petitioners humbly submit as under:  

 

1. That the Applicants have submitted one I.A. in this Original application 

on 12-08-2025 with request of directions to Respondents to consider of 

suggestions before finalising the Tree Protection Act of Punjab 2025 as 

well as to club the present O.A. with O.A. 1279 of 2024 subjudice 

before the Principal Bench.  

 

2. That after raising the issue in media by Applicants on 06-08-2025, the 

Forest Department sent one email at 8:41PM on 12-08-2025, the Forest 
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Department sent one email inviting suggestions on the Draft which was 

seen by Applicant on next date. The copy of Email sent by Forest 

Department inviting suggestions is produced herewith as Annexure-16. 

 

3. That keeping in view directions of this Hon’ble Tribunal in various 

cases, the Applicant No. 1 has submitted the suggestions/comments to 

Forest Department on 16-08-2025 and copy of same is produced 

herewith as Annexure-17.  

 

4. That the Draft Tree Protection Act of Punjab 2025 is very weak and to 

avoid delay in implementation of the Act, the Applicants humbly prays 

this Hon’ble Tribunal to direct the Respondents to consider the 

suggestions/comments in true spirit. The Applicants humbly prays this 

Hon’ble Tribunal to consider the prayer as submitted in I.A. and club 

the O.A. 168 of 2024 with O.A. 1279 of 2024.   

 

   

 

Date: 17-08-2025      Kapil Dev 

Place: Ludhiana                  (Applicant No. 1)     
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